31.05.2017 J-1

31.05.2017

AT 2.15 PM

1. FAO(OS)(COMM)102/2017
CM NO. 17671/2017

AT 2.15 P.M

1. W.P.(c) 297372016

2. W.P.(C) 7054/2016

3. W.P.(c) 889/2017

4. W.P.(c) 7981/2012

5. W.P.(c) 5364/2014

COURT NO.3

PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

HON"BLE MR. JUSTICE S.RAVINDRA BHAT
HON"BLE MR. JUSTICE YOGESH KHANNA

M/S PAWAN HANS HELICOPTERS LTD
VS. M/S MARITIME ENERGY HELI

AIR SERVICES PVT LTD

COURT NO. 6

PUNEET TANEJA, SHAHEEN,

M_C_DHINGRA,PRIYA PURI,
MUHAMMED RIYAZUDEEN,
RANJAY KR.DUBEY,

SWATANTRA RAI

HON"BLE MR. JUSTICE SANJIV KHANNA
HON"BLE MR. JUSTICE CHANDER SHEKHAR

SWAPAN ROY CHOWDHURY

VS. UNION OF INDIA & ANR.

DHARMENDRA KUMAR
VS. UNION OF INDIA
& ORS.

NARENDER KUMAR SHARMA

VS. UNION OF INDIA & ORS.

KAILASH PRASAD MEENA

VS. UNION OF INDIA & ORS.

RAVINDER KUMAR

VS. UNION OF INDIA & ANR.

VIVEK SINGH
MONIKA ARORA

DR. K.S. CHAUHAN

MURARI LAL, AJIT KUMAR EKKA
RAVI PRAKASH, SANJEEV NARULA
ABHISHEK GHAI

M.K. BHARDWAJ, M.D. JANGRA
HARSH AHUJA, MONIKA ARORA

M. SARADA, RAJEEV GAUTAM
VIVEK GOYAL

KRISHNA KUMAR MISHRA
ASHWANIT BHARDWAJ



31.05.2017 J-2 PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

1. CRL.A 22972015

2. W.P.(CRL) 245/2017

AT 2.15 PM

1. CRL.M.C 1777/2011
CRL.M.A 639172011

2. CRL.A 1123/2015

3. CRL.A 113872015

4. CRL.A 401/2016

5. CRL.A 3672016

6.CRL.A 88972015

COURT NO.34
(DIVISION BENCH-VIII)

HON"BLE MR. JUSTICE SIDDHARTH MRIDUL
HON"BLE MS. JUSTICE MUKTA GUPTA

RAHUL DEV
VS. STATE

SANDHYA JAIN

VS. UNION OF INDIA
& ANR.

COURT NO.36

RAV1 VARMA, RAKESH KUMAR
S. LAL, RAJNI GUPTA

RAMAKANT GAUR, J.P. SINGH
AMRITA JOSHI, SANJEEV NARULA
ANSHUMAN UPADHYAY

VINEET SHARMA, SATISH AGGARWALA

HON"BLE MS. JUSTICE MUKTA GUPTA

PRAMOD KUMAR JAIN & ANR
VS_.STATE OF NCT OF DELHI

AND ANR.

JITENDRA @ JITU
VS. STATE NCT OF DELHI

DARPAN
VS_STATE NCT OF DELHI

JITENDER
VS_STATE (NCT) OF DELHI

ARUN SAHANI
VS_.STATE

STYAJEET KUMAR JAISWAL
@ SUNNI

VS.THE STATE (NCT OF DELHI)

LALIT KUMAR JHA,RAVI NAYAK,
S.P.JHA

K.SINGHAL ,AASHAA TIWARI

K_SINGHAL ,AASHAA TIWARI

ADITYA VIKRAM,RAVI NAYAK

F.K.JHA,RAVI NAYAK

D.P_SINGH, KANIKA KHANNA,
ANUSHREE KAPADIA,,

ASHOK KUMAR GARG



31.05.2017 J-3

AT 2.15 PM

1.

CRL.M.C 2200/2015
CRL.M.A_NO.7767/2015

CRL.M.C. 844/2017
CRL.M.A 3554/2017

CRL.A 1340/2013
CRL.M.B 7881/2015

W.P.(CRL) 363472016
CRL.M.A 1986372016

W.P.(CRL) 3245/2016
CRL.M.A 17604/2016

CRL.REV.P. 299/2017
CRL.M.B 717/2017
CRL.M.A 660972017

W.P.(CRL) 196872015
CRL.M.A 13129/2015

COURT NO. 29

PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

HON"BLE MR. JUSTICE S.P.GARG

S.M.R.BAQAR

VS. STATE OF NCT OF DELHI

& ANR.

ROHIT BANSAL
VS. STATE & ANR.

EKRAM ANSARI
VS. STATE & ORS

COURT NO. 35

A_DAS,RASHI BANSAL
MEENAKSHI DAHIYA
RAKSHI DUBEY

SUNIL K.MITTAL
HARSH KHANNA
AMAN USMAN
KSHITIJ MITTAL

ANSHUL MITTAL
AMIT GUPTA
SIDDHARTH LUTHRA
TANVEER MIR

SHRI SINGH

M.L.YADAV
AMIT GUPTA

HON"BLE MR. JUSTICE ASHUTOSH KUMAR

DEEPAK @ SONU
VS. STATE & ORS.

VIMLA
VS. STATE (GOVT OF
OF DELHI)

MANISH KUMAR
VS. THE STATE GNCT
DELHI & ORS.

ANOOP LOHIA & ANR.
VS. THE STATE GOVT
OF DELHI & ANR.

NCT

OF

OF NCT

D.K. PANDEY
ASHISH AGGARWAL

ADITYA AGGARWAL
SAMIA MALIK,
RAJESH MAHAJAN
LOKESH CHANDRA

KULDEEP KUMAR
ARUN KR. SHARMA

AMIT SHARMA, ADITYA BHARDWAJ
KARAN KAKKAR, ASHISH AGGARWAL

PIYUSH SINGHAL
NITYA RAMA KRISHNAN,

SARIM NAVED



31.05.2017 J-4 PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

5. CRL.REV.P. 390/2013 ANIL KUMAR YADAV
CRL.M.A 10544/2013 VS. SUMAN YADAV

6. CRL.REV.P. 34972017 CONTAINER CORP OF INDIA

P.S. RAO,
DINESH CHANDER YADAV
A_S. RISHI

PINKY ANAND, BALENDU SHEKHAR
SNIDHA MEHRA, HEMANT ARYA
PIYUSH SINGHAL, RAHUL MEHRA
DR. M._P. SINGH, SANJEEV NARULA
ABHISHEK GHAI

MANISH KOHLI,
MANJIT PATHAK,
PRANAV JOSHI,
TARANG SRIVASTAVA

ANKUR JAIN,PARITOSH

YOGESH CHHABRA,
AKSHAI MALIK,

CRL.M.A 7856/2017 VS. STATE

COURT NO.32

HON"BLE MR. JUSTICE R.K.GAUBA
AT 2.15 PM
1. CRL.A. 110/2007 IKRAMUDD IN

VS.

STATE(GOVT.OF NCT

OF DELHI)
2.CRL.A.98/2017 SANJAY ARORA

VS. MONIKA SINGH
3.CRL.A.128/2017 RAMESH GOYAL

VS. STATE(GNCT OF DELHI)

& ANR.

HIGH COURT OF DELHI
30TH MAY,2017

/177777777

MOHD . AZHARUDDIN

REGISTRAR (LISTING)



31/05/2017 FOR PRONOUNCEMENT OF JUDGEMENT

COURT NO. 34
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

FOR PRONOUNCEMENT OF JUDGEMENT
1. CO.PET. 165/2002 RE-EMKAY INTERNATIONAL LTD. ANIL AGARWALA,OFFICIAL
CO.APPL. 710/2017 Vs. .... LIQUIDATOR,M.S. VINAIK,RANA
MUKHERJEE, MANISHA PARMAR
KANWAL CHOUDHARY

WINDING UP 22-11-2004



31.05.2017

11.

12.

37.

20.

21.

I.A. 5710/2016
In CS(COMM) 76/2015

CS(0s) 2326/2015
I.A. 15863/2015
I.A. 18713/2015
I.A. 21691/2015

AT 2.15 P.M.

O.M.P. (COMM) 233/2017

AT 2.15 P.M.

CS(0s) 87/2017
I.A. 2417/2017
I.A. 3436/2017
I.A. 6292/2017

TEST.CAS. 5/2017
I.A. 533/2017

FOR PRONOUNCEMENT OF JUDGMENT

COURT NO. 24 (OS-E)
HON'BLE MR. JUSTICE MANMOHAN

PICCADILY AGRO INDUSTRIES LTD
Vs. ASHOK JAIN AND ORS

PICCADILY AGRO INDUSTRIES LTD
Vs. SH ASHOK KUMAR AND ORS

*kkkk

COURT NO. 20 (0s - D)
HON'BLE MR. JUSTICE VIBHU BAKHRU

STRACON INDIA LTD

Vs. PRASAR BHARTI
dokokkk

& ANR.

COURT NO. 19 (OS-F)

(ORIGINAL JURISDICTION)

SIDDHARATH BAMBHA, SHYAM NANDAN
DHRUV DWIVEDI, SHAIKH BAKHTIYAR
SNEGDHA SINGH, AMIT JAIN

SIDDHARATH BAMBHA, SHYAM NANDAN
DHRUV DWIVEDI, SHAIKH BAKHTIYAR
SNEGDHA SINGH, S.K.SHARMA
RAHUL SHARMA, PRAYAS ANEJA

SIDDHARTH VAID,RAJEEV
SHARMA

HON'BLE MR. JUSTICE YOGESH KHANNA

MEENU MALHOTRA & ANR.
Vs. NEELAM SAHGAL

MRS NEELAM SAHGAL ALIAS NELLU
SAHGAL
Vs. MRS SEEMA MEHRA & ORS

*kkkkk

P.V.KAPUR, ANIL AIRI, DIVYA KAPUR
VIMAL NAGRATH, PRATIBHA SRIDHAR
KAVERI GUPTA, SIDHANTH KAPUR
JITENDER PANCHAL, HARISH MALHOTRA
GAURAV PURI

HARISH MALHOTRA, GAURAV PURI
P.V.KAPUR, ANIL AIRI, DIVYA KAPUR
VIMAL NAGRATH, PRATIBHA SRIDHAR
KAVERI GUPTA, SIDHANTH KAPUR
JITENDER PANCHAL
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